
     

   

     

 

      

       

 

         

    

       

    

    

    
    

      
      

    
     

  
       

       
    

   

   

           

            

          

       

           

  

           



I1.00 A.M, I1.30 A.M, 12.00 Noon and 1.00 P.M respectively for the purpose

ol considering. and il'thought t'it. approving. \\'ith or without moditication, the

ploposecl Scherne ol Arangement between Adonis Electronics Private Limited

and its Sharcholders & Crcditors. The Equity Shareholders, 0% Fully

Convertible Unsecured Debenture holders, Specified Unsecured Creditors and

Unsecurcd Crcditors prescnt in their respective meetings has unanimously

approved the Scheme without any modification. The chairman appointed for the

said meetings has flled his report as to the result of the meetings along with

aftldavit rvith the Tribunal on 2,1'r'April.20l7 rvhich is anncxed as Exhibit'F'to

thc Courpan), schenlc Petition

4. 'Ihe Counsel lbr thc I'etitioner lirrther submits that as directed by this Tribunal

r)otices have been sclved ulloli rllthe llcgulalory Aulhoritics namcly, concernctl

Incomc 'Iax Authorities, Central Govemment through ltegional Director,

No represcntation has bcen rcceived by the Petitioner Company from any

llegulatory Authorities. The requisite information called tbr by the office of

Ilcgi()nal Director has alrcacly bcen suhnlitted b) the l)etitioner Conrpanl and no

f'urthcr information has been sought for

5. At least nol lcss than l0 clays betbre the date fixed for hearing, Petitioner

''lhe Ilcononric Tinres" in linglish Lansuage and translation thcreof in\tz

ll.S.V.Prakas!.\allascnapa1h r,)f cmbcr'('l )
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h Kfma r Member,(J)

Ministry of Corporate Afl'airs, Mumbai, and Registrar of Companies, Mumbai.

Companv to publish the notice o[ hearing of Petition in two local newspapers,

"Maharashtlr'l imes'in Marathi Language, botlt having circulation in Punc.
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